CENTRAL ADMINISTRATIVE‘TRIBUNALQ CABALPUR BENCH, JABALPUR

CIRCUIT COURT SITTING HELD AT INDORE

C.A. NO, 688/1997

Late Madanlsl's LR's

1. Rajendra Singh.

2. Smt . Shanti Bai, oo &Eli(ﬁants

Versus
M

l. Divisional Rail Manager,
Ratlam (MP),

2. General Manager,
Western Railways,
Churchgate Mumbai,

3. Union of Indis through,
Secretary, Ministry of

Reilways, New Delhi, *++ Respondents
Counsel 3

Shri T.S, Bhatia for the applicant.,

Shri Y.I, Mehta, Sr. adv. assisted with Shri H.y, Mehta
for the respondents.

Coram 3

Hon'ble Shri Justice N.N. Singh - Vice Chairman.
Hon'ble Shri Govindan S. Tampi - Member (Admnv. ),

ORDER (Oral
(Passed on this the 19th day of February 2003)

The learned counsel for the applicant wants to
withdraw this original application with liberty to file a
duly constituted Original application at Proper forum,

Prayer is allowed.
[his Originil Application is dismissed as withdrawn.

NoN. SINGH
VICE CHRIRM&N
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